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aets of the Gu}mt hegisiature and Or%ﬂvmces promulgated and Regulstmns made hy the -

t!_mt it mar be iilaﬂ asa sepamte :
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GUJ RAT ACT No. V’I OF' 1960— An Act to provxde for the salaries and nllowanm s
Ministers of the Gavemment of Gujsz-at a.mi eertain other matte:s for 38-»3" .

Paomw

- The following Ak ot the Gu]arat Leglslature hamng been assanted 4w
by the Governor on the 19th Septem ber 1960, in herebv pubhshed for genera} -

mformat:ton.

- o MG MONANI e
' t:ecret&ry to the Government of Gu}arat
i : Legal Departm&nt o

GUJARAT AE?I’ Ha., ?I oF 1969

(Fsrst pubtwhed aﬁer hav-mg reaewed ﬂ&e assent of the Govemor m the
o Gujarat Government Guzelte” on the 22nd September 196‘0 ]

An Rct to ‘provide for the sala.nes and allowances of the M:mster of tha
- Government of Gu]arat and certain other matters, '-

W’HFRI‘A» it is expedient to provide for the determmamnn of the_g:_;
' salames and allowances of the Mmistors of the Gmernment ef Gu;arat -
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